
OFFICE OFDTJ-IE CHI_J?_. _UDl(' IALA/IAGISIRATE_LEAST DISTRICTFJ . , 0 ; -
KARKARDOOM_A_COUR'IS_=_DELI~II

DBDEB

'““‘""’°wi§tlf

In view of joint request received from Ms. Nandini Sharma, Ld J.M.F.C (Digital Traffic Court)/East and
Ms. Chi-iaya Tyagi. Ld. J.M.F.C.(E.:st) Karkardoomzt Courts regarding exchange of duty as Duty JM for the month of
October ‘2024, Duty Roster bearing no. 751/CJM/EAST/KKD/DELllI, dated 30.09.2024 is partially modified. as
u|tder:-
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l M5, C[|l|3y;3 1}-agi, Lt], J_M_F_C , MS. Niltldifli Sl1arnta,. L(.l..I.M.F.C. (Digiidl
R/u Flat No. 405, Residential Coun Cuntplex. i 31.10.2024 Traffic Court)/EH!"-I
Karkgl-dqgmg CQ|_|1-[5_ D91]-||_ R/O A-105, BIOCR-A, L=1jpaiNagar-l, Dlfllil

s. Nandini Sharma,. Ld. J.M.F.C [Dlgll3lT1'E1ffi:‘_‘ | Ms. Clihaya Tyagi, Ld. J.M.!-‘.C(Easr)i lfieurll/East . 25.10.2024 _R1o F1.-it No. 405. Residential COIJI1 Complex,
lR/o A-105, Block-A, Lajpat Nagar-1, Delhi - Karkarduoma Conn; Delhi,

_.., __l ._2 ' ,,_. _

Rest of the conditions in circular No. 751/CJM/Eg ' ‘ '|ted 30.09.2024, shall remain unchangetl.
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. The Ld. Registrar General. High Co ol§§DelJ?i€st ' elifi

. The Principal District 8: Sessions Judg %_ n _‘ , Delhi.

. The Principal District 8r Session Judge East, Nonh- ast, and Shahdara, Karkardooma Courts, Delhi.

. The Principal District & Session Judge, New Delhi, Patjala llouse, New Delhi.

. The Principal District St Session Judge North, and North- West, Rohini, New Delhi.
The Principal District & Session Judge, South-West, Dwarka, New Delhi.
The Principal District 8: Session Judge South, and South-East. Saket. New Delhi.

. The Principal District & Session Judgecum-Special Judge, PC Act (CB1), Rouse Avenue. New Delhi.
9. The CMM, Central and West (Tts llazari), New Delhi (Pl-IC), North 81 North-West (Rohini), South West
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Addl.Ch1el Judicial MEll.{iSlliJi£‘, l...:.t
Karkallluutna Courts. Delhi

ated: 07.10.2024

(Dwarka), Soutlt 81. South-East (Saket), North-East and Sliahdara, Karkarclooma Courts, Delhi.
10. The Ld. Secretary, DLSA East, Karkardooma Courts, Delhi.
11. All the Ld. Metropolitan Magistrates, East District, Karkardooma Courts, Delhi.

\_1},The lncharge, District Courts Web-Site Committee, 'Iis Hazari Courts, Delhi.
13. The Incharge Computer Branch, I<arkarcloon1a Courts, Delhi. (uploading on Layersrweb-Site).
14. Superintendent Aclmn. and Care Taking Branch, Karkardooma Courts, Delhi.
I5. lncharge Pool Car, Karkardooma Courts, Delhi.
I6. lncharge Cash Branch, Karkardoomn Courts. Delhi.
17. Director of prosecution, Delhi thr. Prosecution iii-tiutlz. KM) t ultra», Di-lhi
18. Chief Public Prosecutor, l<arl<urdouin.i Courts. ['.\l$[, Delhi.
19. The Commissioner of Police. Delhi and Dill’, East, l)elhi.i Tlu-nugli Chowki lncl1argel<KI).Delhi.)
20. The I G [Prison), Tthar Jail, Delhii New Delhi.
21. Lock Up Incharge, Karkardooma, Delhi.
22. information Cente/(E-Sewa Kendrar), Karkardooma Courts, Delhi.
23. Video Conference Room, Karkardooma Courts, Delhi.
24. For uploading on layers/Web-Si l9.
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